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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT):  (a)
Yes, Sir.

(b) The previous incumbents of these
posts were non-technical officers.

(c) These appointments have been made
by tfie Corporation in their discretion on
grounds of administrative convenience and
suitability.

SLAPPING OF AN EMPLOYEE OF ISI

1593. SHRI ARJUN ARORA: Will the
Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS b, pleased to state:

(a) whether it is a fact that an em
ployee of the Indian Standards Ins
titution was slapped by an officer of
the Institution on March, 8, 1968;

tb) if so, the action taken against thj
officer;

(.c) whetner the incident led to a strike and
subsequent victimisation of any employee for
instigation; and

id) the steps taken to restore normal
working in the Indian Standards Institution'.!

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED): (a) An
allegation was received by the ISI from the
General Secretary of the ISI U lion that one of
the Directors had .Japped him on 3th-March,
1968. An enquiry was instituted into the
allegation and it was found to be baseless.

(b) Do not arise.

(c) The employees resorted to a strike in
connection with the allegation referred to at
(a) above from llth to 22nd March, 1968.
Disciplinary proceedings were instituted
against some employees for  grave
misconduct. There has been no victimisation
of any employee.
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(d) Barring the short period when the
employees resorted to strike in March 1968,
by and large the Institution has been
functioning normally.

BIKANER DIVISION OF
RAILWAY

1594. SHRI D. THENGARI: Will the
Minister of RAILWAYS be pleased to state:

THE NORTHERN

(a) whether it is a fact that the Bikaner
Division of the Northern Railway is larger in
area and establishment in comparision to
those of the Jodhpur Division of the said
Railways;

(b) whether it is also a fact that the
number of Assistant Personnel Inspectors
(ADJ) in the Bikaner Division is less than
that in the Jodhpur Division; and

(c) if so, the reasons therefor?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH): (a) to (c) The
information is being collected and will be laid
on the Table of the Sabha.
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[ CEILING FOR SUPPLY OF WAGONS FOR
LOADING OF SALT

1595. SHRI SUNDAR
BHANDARI: Will the
RAILWAYS be pleased t state:

SINGH
Minister of

(a) whether it is a fact that a ceiling has
been fixed by Government for

1] English translation.
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the supply of wagons for the loading of salt

from Phalaudi railway station on the
Northern Railway; and

(b) if so, what are  the

reasons
therefor?]
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flTHE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH); (a) and (b) Salt for
domestic consumption programmed by the
Salt Commissioner and accepted by the Rail-
way Board is known as 'Zonal Salt'. Salt not
covered by such a programme is known as
'Non-zonal salt'. There is, at present, no
ceiling limit at Phalodi on regi' ation of Zonal
Salt, as indents up to monthly programme
fixed by the Salt Commissioner are accepted.
"Tfcere is, however, a ceil-

t[ ] EnylSsN. Translation.
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ing limit up to four times the loading capacity
at Phalodi ie. 100 wagons a day for
accepting indents of non-zonal salt to check
inflated registration, to provide equal
opportunities to traders and to regulate
movement in a rationalised manner. The
imposition of a ceiling limit of non-zonal salt
has not affected clearance of this traffic from
Phalodi.]

PAY scALES OF COMMERCIAL CLERKS

1596. SHRI B. C. PATTANAYAK: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that the
commercial clerks in the Railways
are required to undergo  practical
training for six months before their
appointment whereas the office clerks
in the Railways having the same
qualifications are appointed direct;
and

(b) whether it is
the scale of pay of the commercial
clerks are less as compared to that
of the office clerks and if so, what are
the reasons for the disparity?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH): (a) Information is
being collected and will be laid on the Table
of the Sabha.

also a fact that

(b) The scales of pay applicable to
Commercial Clerks and Office Clerks are as
under: —

Commercial Clerks Office Clerks
Rs. Rs.
110—200 110—180
150—240 130-—300
205—280 210—380
250—380 335—425
335—425 350—47T5
450—575

The above scales of pay have been allotted
on the basis of the specific recommendations
of the Jagannadha Das Pay Commission. The
Commission did not consider allotment of
higher scale than Rs. 335—425 to the
CommE:i-cial Clerks justified.



